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them, even signing of countracts and other ’

things But sometimes when the amount in-
volved 13 big or the matter is very important
Like the purchase of fertthisers, which invol-

tion goes there But I can assure the hon

|
|
|
ves the whole policy of fertilisers, a delega- |
{
i

Member that this point has been raised 1n
this House again and again and the Gevern-
ment scrutinises the necessity and also the
composition of the delegation, how many
people should go and se on  The scree-
ming Committee goes into this and then the
Finance Mumster approves 1t In certamn
cases 1t goes even to the Prime Mimster for
approval, So the maximum scrutiny 1s
exercised on that

SHRI M P. BHARGAVA . And yet so
many delegations go,
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FACTION OF NACGAS

¥g42 SARDAR D. K JADHAV ¢
SHRI SWAISINGH SISODI A

SARDAR GURCHARAN SINGH
TOHRA

will the Muuster of ENTERNAL
AFFAIRS be pleased 1o state

(a} whether the attention of Govern-
ment has been drawn to a news report
which appeared in the Indian Express
dated the 20th May, 196g to the effect that
Naga under ground leader Kughato Sukhai
has said that 1f the Union Government re-
fused to respond to the gesture of friend-
ship and start a dialogue with hus faction on
the pohnical solntion of the Naga problem,
1t will be disastrous for both Nagaland
and India , and

{b} 1f so, the reaction of Government
thereto?

THL DEPUTY MINISTER IN THE
MINISTRY OF EXIERNAL AFFAIRS
(SHR1 SURENDRA PAL SINGH) : (a)
Yes, Madam

{b) A settlement of the Naga problem
was reached in 1960 While all ¢ itzzens of
India, wncluding Nagas are free to make
suggestions  [or the hetterment of Naga-
land (2 the Governor and the Government
of Nagaland, Government of India are not
contemplating any talks with the Under-
ground However, when law and order 138
fully restored further implementation of the
1960 agreement can be gone into

SARDAR D K JADHAV Maaam,
the Governruent 15 aware that all along
this border there have been disturbances
always and we have been getting disturbing
news every fortnught in the newspapers
and the disturbances have been going on
for a very long tiae  The Government must
take some concrete steps in this direction
because there are great troubles between
Nepal and India and there are troubles bet-
ween Pakistan and India all along and this
question should be thoroughly discussed.
I would like to know what concrete steps
the Government has taken in thes respect.

SHRI SURENDRA PAL SINGH
Madam, 11 1> true that a few incidents of
violence have taken place in Nagaland rece-
ntly, and as has been told previously,
suitable action has been  taken by the becu-
rity Force and the situation in Nagaland 1s
absolutely under control

+The question was actually asked on the
floor of the House by Sardar D K Jadbhav,
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SHRI N. SRI RAMA REDDY : I would like
to know whether it is not a fact that several
meetings were held with the Underground
Nagas by the Government of India with a view
to settling the problems of course. If so how
many meetings were held and with whom and
with what result?

SHRI SURENDRA PAL SINGH : Madam,
as far as [ remember up to 1967six meetings
were held between the representatives of the
Underground and the representatives of the
Government of India. As the House knows
these meetings did not bear any fruit because
the Underground representatives refused to
resile from their demand for indepenndece.

SHRI N. SRI RAMA REDDY : Therefore,
hereafter no more talks with the Underground
Nagas should be held.

THE DEPUTY CHAIRMAN : Now Mr.
Bhandari.

SHRI N. SRI RAMA REDDY : Madam,
therefore, hereafter no talks with...

THE DEPUTY CHAIRMAN : No in-
terruptions any more please. Take the answer
and do not get up again. Now, Mr. Bhandari.

(Interruptions)

Members must observe silence when

supplementaries are being asked.
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SHRI G. RAMACHANDRAN : May 1

ask the Minister whether he has adequate
information that the duly constituted
Government of Nagaland is everyday getting
more and more support from the Nagas with
the result that the Underground movement is
steadily declining? Can we have a firm
assurance on this from the Minister?

SHRI DINESH SINGH :
exactly I said, Madam.

643, [The Questioner (Shri R. P. Khaitan)
was absent. For answer, vide cols. 4938-4989
infra.]

644. [Deleted]

#645. [The Questioner (ShriSitaramJaipuria)
was absent. For answer, vide cof. 4989 infra.]

that is what



